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NAME oF THE PARrIES: Ice Magic Food' lndia Pvt' Ltd'

SECTION OF THE COMPANIES ACT: 252 ol ttre Companies Act' 2013
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On the request made by the professional aPPearing on behalf of tlrc Petitioner for

withdrawal of this Petition filed under Section 252(3) of the ComPanies Act' 2013 with liberty'

at his rcquest, this Company Petition is hereby dismissed as withdrawn with liberty to file

afresh under correct provision of law'
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